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3. Singauli-Obra 

4. Pokaran-laisalmer 

SOUTHERN 5. Bangalore-Salem 

SOUTH 
EASTERN 

6. Renigunta-Tirupati 

7. Rail link to Haldia 
Port (69.61 Kms.) 
( Panchkura-Durga-
cbak portion). 

8. Bailadilla-KOIlavalasa 

WESTERN 9. lhund-Kandla 

Criticism of lodustrial Lic •• lug Policy by au 
Executive Councillor of Delbl 

-1213. SURI SURAl BHAN : 
SHRI KANWAR LAL GUPTA: 
SHRI SHARDA NAND : 
SHRI CHENGALRA Y A NAIDU : 
SHRI YASHPAL SINGH: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
State: 

(a) wbetber Government are aware of 
tbe news·item appearing in the Indian Exp-
ress dated the 2nd April, 1970 in whicb an 
Executive Councillor of Delhi assailed the 
Centre's Industrial policy, of de· licensing 
tbe industries within an investment of Rs. 
1 crore; 

4 5 6 7 

BG 57.56 11.41 Completed and is 
working as an 
enBineering siding 
(or the movement 
o( coal to Obra 
Thermal Plant and 
is likely to be 
opened to traffic 
sbortly. 

MG 105.00 2.60 28.1.1968 

MG 229.30 10.18 Opened in slages 
from 1.6.67 to 
14.1.69. 

DG 9.80 0.31 22.9.!968 

DG 59.40 -.'1.25 -for entire line, 
16.1.69. 

DG 450.52 57.97 (1.11.1968. 
(opened for iron 
ore Traffic). 

DG 230.84 16.33 Opened in stages 
and finally on 
20.12.1969. 

(b) if 10, the reaction of Government 
tbereto; 

(c) whether Government have received 
any representati,'DS over tbe scheme and, if 
so. tbe details thereof and. the action taken 
by Government thereon; and 

(d) wheter it is a fact that tbis scheme 
will adveroely .rrect tbe small industries in 
Delhi and, if so, to what extent and the 
steps taken by Government to remove this 
difficulty? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) Yes, S;r. 

(b) The raising of the exemption limit in 
respect of industrial licensing upto an invc-
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1Itment of Rs. I crore is not likely to affect 
the growth of the small scale sector as ade-
q UBte safe,urads tU.ve been provided for 
this purpo.e. The area of reservation for this 
sector is also being enlarged. 

(c) The modified licensing policy anno-
unced by Government have been generally 
welcomerl by all representative interests inclu-
ding indu stry Ctrtain rtpres.ntations bave 
however been received and are under 
examination. 

(d) The modified licensing policy is not 
.,xpected to affect small industries in Delbi 
adversely. 

Import of Com pat... and Machiaes by 
InterDational Bu.ineas Machines 

*1274. SHRI S. K. TAPURIAH : 

Oevernment bad 10Ugbt the opini. n of .the 
State GoverDlllents in regard to the nation-
alisation of private industries in their 
States; 

(b) whetber the opinion of all the 
States has been received by Government; 
and 

(c) if so, tbe details tbereof ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A • 
AHMED) : (a> No, Sir. 

(b) and (e) • Do not arise. 

Changes in System of Distribution 
of Steel 

SHRI N. K. SOMANI : *1276. SHRI BEDABRAT" BARUA: 
. ..-Will tbe Minister of STEEL AND HEAVY 

~i l the Mini"er of INDUSTRIAL ENGINEERING be pleased to state: 
DEVELOPMENT. INTERN"L TRADE 
AND COMPn:' Y AFFAIRS be pleased to 
State: 

'al whether the InternatIonal Fusiness 
Machines, a U. S. firm. is beIng .1I0wed to 
import very cosily computer. and machines 
from America; 

(b) whether any  aarcement has been 
signed with this firm to in sIal computers in 
India purely on hire basis; and 

(c) wheth .. the lerm of the a~ ee nt 

i. about 10 expire? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT INTERNAL TRADE 
AND COMPANY AFFAIRS ( SHRI F. A. 
'AHMED : 31 to (c) • Information is being 
cOllecled and will be laid On Ihe Table 
of the HOUle, 

O,Woo of Slale Go,ernments in 
Regard to NatioHU.atioD 

of Indam-in 

*1215. SHRI SITARAM KESRI : W,ll 
the Minilterof INDUSTRIAL DEVELOP. 
MENT, INTERNAL TRADE AND COM-
PANY' AFFAIRS he pleased to stal" : 

(a) 1IIhi!lkr if I!. a tact that lbe Cadnl 

(a) whether it is a fact thaI Govern-
ment propose 10 introduce mbstantial chan-
ges in the syslem of distribution of steel: 

and 

(b) whether Ihe changes include a 
reconsideration of Ihe role of the Joint 
Plant Committee 2nd Ihe Steel Priority 
Commillee 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT) : 
(a) and (b) • In the prescnt conI ext of the 
short8pe of certain categories of steel, 
Government arc reviewing the preseot dis-
tribution s>,stem. The review will also cover 
the role. of the Joint Plant Committee and 
Ihe Sleel Priority CommilJee. 

Applications for Issue of Indultrial 
LicenCH to .et ap ladmrie. 

In My.ore 

*1277. SHRI G. Y. KRISHNAN: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRAUE AND COM-
PANY AFFAIRS be pleased to ~tate : 

(a) wMther the Central Government 
~i i  ~t n l dun'" ~ (6r't'* 




